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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by hon. Member Shrimati Ranjeet Ranjan: Shri Manoj Kumar Jha
(Bihar), Shri Niranjan Bishi (Odisha), Shri Anil Kumar Yadav Mandadi (Telangana),
Dr. V. Sivadasan (Kerala), Dr. Fauzia Khan (Maharashtra), Dr. John Brittas
(Kerala), Shri Saket Gokhale (West Bengal), Dr. Sasmit Patra (Odisha), Shri Sant
Balbir Singh (Punjab), Shri A. A. Rahim (Kerala), Shrimati Jebi Mather Hisham
(Kerala), Shri Neeraj Dangi (Rajasthan), Shrimati Rajani Ashokrao Patil
(Maharashtra), Shri Ashok Singh (Madhya Pradesh), Shri M. Mohamed Abdulla
(Tamil Nadu) and Shri Haris Beeran (Kerala).

Now, Shri Dhairyashil Mohan Patil - Demand to lift ban on POP idols imposed
by the Central Pollution Control Board.

Demand to lift ban on PoP idols imposed by the Central Pollution Control Board
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by hon. Member, Shri Dhairyashil Mohan Patil: Dr. Sasmit Patra
(Odisha), Dr. Anil Sukhdeorao Bonde (Maharashtra) and Shri Dhananjay Bhimrao
Mahadik (Maharashtra).

Now, Shri Sandosh Kumar P. - Need to address the problems faced by the
bank employees.

Need to address the problems faced by Bank employees

SHRI SANDOSH KUMAR P (Kerala): Sir, the United Forum of Bank Unions, an
umbrella organisation consisting nine unions, has given a call for 48-hour bank strike
on the 24™ and 25™ of this month. These organisations jointly represent more than
eight lakh employees and officers in the banking sector. So, it is going to affect the
banking sector, and | take this opportunity to request, through you, Sir, the Finance
Minister to very seriously look into this matter and address the genuine concerns
raised by these unions. The banks’ nationalisation of 1969 was one of the landmark
legislations in India’s history. Now, coming to the point, the bank employees,
especially in the public sector banks, are facing a lot of problems. The number one
issue is the shortage of adequate number of staff in the public sector banks. At
present, it is estimated that more than 2,11,000 posts are lying vacant in staff cadre
only. This adversely affects the mental health of the workers also. They get
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